GOVERNMENT OF INDIA
DEPARTMENT OF EMPOWERMENT OF PERSONS WITH DISABILITIES
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
LOK SABHA

UNSTARRED QUESTION NO. 3412
TO BE ANSWERED ON 06.12.2016
“SIPDA”

3412. SHRI KANTI LAL BHURIA:

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT he pleased to state:

(a}  whether the Government has received proposal from Madhya Pradesh under
the Scheme of Implementation of persons with Disabilities Act, 1995 (SIPDA)}
during the year 2015-16; '

(b)  if so, the details thereof;
(c) whether the Government has given its approval on the proposals received; and

(d)  if not, the reasons therefor ?

ANSWER |
MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT

(SHRI KRISHAN PAL GURJAR)

(@), (b) and (c}: Yes Sir, The Status of proposals received from Madhya Pradesh during
the year 2015-16 under the Scheme of Implementation of persons with Disabilities Act,
1995 (SIPDA), is given in the Annexure-1.

(d) Out of five proposals received during 2015-16, Grants-in-aid was released in respect
of one proposal. Grants-in-aid could not be released in respect of four proposals due to
receipt of incomplete proposals and due to non-submission of Utilization Certificates for
Rs.9.15 lakh for the year 2009-10, for Rs.48.97 lakh for the vear 2010-11 and
Rs.702.25 lakh for the year 2014-13, by the Government of Madhya Pradesh, despite
reminders dated 25.06.2014, 6.8.2014. 14,1.2015, 23.12.2015, 18.2.2016, 2.3.2016,
4.8.2016, 9.6.2016, 27.7.2016 and 1.9.2016. A Copy last reminder is at Annexure-II.
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Annexure-I

Annexure as referred to in parts (a), {b) and (c) of the Reply to the Lok Sabha Unstarred

Question No 3412 for answer on 06.12.2016

Status of proposals received from Madhya Pradesh under the Scheme for Implementation of

PwD Act, 1995(SIPDA) during 2015-16

81 Details of Proposals Amount Date of Remarks
No. receipt

1. | Construction of Lift in | Rs,100.88 28.03.2016 | Funds not released due to
New District Court at | lakh non-submission of pending
Sagar Utilisation Certificates by

the State Government in
respect of previous grant-
| in-aid. ,

2. | Rajmata Scindia | Rs, 16,78 19.10.2015 | Proposal sanctioned and 15t
Government Girls | lakh installment of Rs.8.39 lakh
College, at released.

Chhindwada ,

3. | Railing & Ramp at| Not 07.10.2015 | Detailed proposal alongwith

Sethani Ghat mentioned cost estimates not
furnished by the State
Government of Madhya
Pradesh despite request by
the Ministry,

4. | Construction of ramps | Rs.91.77 25.06.2015 |Funds could not be
in Government office | lakh : released as the State
buildings at Sidhi, Government did not furnish

the progress report in

respect of grant-in-aid

released during 2014-15 for

barrier free environment in

Sidhi Distt. of Madhya
: Pradesh

5. | Construction of | Rs.293.25 10.08.2016 |Funds not released due to
Ramps, Railing, Toilet | lakh non-submission of pending
in various buildings at Utilisation Certificates by
Hoshangabad the State Government in

respect of previous grant-
in-aid,




f‘"‘ﬁ V\QM} ;g
N \ ”

ranted as the'funds are hot.being-released for .
“.‘;,‘_Personé Wlth or-

‘Shf‘l Anthony.‘.! C cieSa, ‘
.Chzef Séeretaty,
Government of Madhya Pradesh
Martralaya Vallabh Bhawan,
Bhopa[462004




